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Origin.l Applicition no. 35 of 1995.
Hon'ble Dr. R.K. s.xen.. Judici.l Member
Hon'ble Mr. S. o.y.l, Ad~inistr.tive Member.

subhash Ch.ndri, S/o shri J.gdish Chindr_. R/o vill.ge
B.rth.r, P.O. Etih, Distt. Etih.

••• App Lacarrt

C/A Shri Rikesh verTili

VERSUS

10 union cf lndi. through secretiry. Ministry of
communication, New Delhi.

2. As sLstarrt superintendent of pOst Offices.
west Sub-Division. Etih.

••• Respordents

C/R Sm. Sidhi n. srivistiVi.

10 ROE R

The .pplicint Shri subhiSh Chindri his moved
this .pplicition before the Tribunil to seek relief thit the
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respondent no. 2 be .directed not to interfere with the

working of the petitioner as E.D.D.A ilnd the services of the

petitioner be ills 0 mot terminilted. Furth e;- d~l(fcti on sought
~ •• !f.f

was thilt the respOrdent no. 2 should be ~illterNte

employment to the petitionel'. The O.A. WilS .t the s t aqe

of ildmission when CA .nd RA were filed. At present the O.A.
is listed for fin.l heiiring .t the st.ge of .dmission.

2. Now shri R. Verm., Lea rned cou sel for the ilpplicilr:t

has moved Misc. Ap 1. 3604/97 on behillf of the app Ldca nt with

the prilyer th.t the relief which w.s sought by the .pplic.nt~

was illreildy grilnted to him by the respondents and thus he dOes

notw.nt to proceed with the cas e , In view of this filet

and the Misc. Apj.L, no. 3604/97 the O.A. st a rds dismissed.

Member-A ~.ember-J
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